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inent of Parliamentary Affair* and that 
will be circulated to the hon. member* in 
a day or to-day or to-morrow. Most of 
the activities are through the State Gov
ernment* a* will be seen from the plan of 
action. We have requested the State 
Governments to make a provision in their 
State Plans. Planning Commission has al
ready agreed to give that money to the 
State Governments.

DR. VASANT KU M AR PANDIT : 
I am glad that the hon. Minister has said 
that she has activised the children’s Boards 
and that certain plans are being drafted 
for 19 7 9 —International Year for the Child. 
May I ask the hon. Minister what specific 
plans have been drawn in the two meetings 
which had taken place ? Now we are 
almost at the end of 1978. What plans 
are going to be functioning in what time 
and what are the criteria ?

SHRIMATI RENUKA DEVI BARA- 
KATAKI : The strategy of the child
welfare in successive as well as this Inter
national Year should be—an integrated 
approach to child welfare to provide 
coverage to the Scheduled Castes and the 
Scheduled Tribes, giving emphasis to 
health, nutrition and education.

SHRI K. LAKKAPPA : This is a
very vital issue. To oversee the children 
welfare, the presrnt Government is not 
successfully organising the national 
programme with lull financial assistance. 
The need of the hour is much mnr<\ 
But certain fascist forces are operating so 
far as tho activiiirs of (he children are con
cerned. Certain national outlook has 
to be given to this to over-see develop
mental activities of the children of the 
country.

Therefore, will the hon. Education 
Minister kindly explain whether there is a 
national scheme for the welfare of the child 
in the country with full financial assist
ance ? In many States, there are no 
Boards. Will the hon. Minister assure 
that he will have a national perspective in 
developing welfare boards for the child 
throughout the country so that the mind 
of child is developed and is not side-tracked 
bv the fascist forces which are operating 
in this country right from the child stage.

SHRIMATI RENUKA DEVI BARA- 
KATAKI : So far as the natioeal policy
is concerned, the hon. member most pro
bably know* that we have a national 
policy for children. So far as this Govern
ment ia concerned, the moment we took 
over, we re-constituted the National 
Boards and invited all the State Ministers 
^Social Welfare who are also incbarge of 
Chad Welfare, for a meeting. There, we 
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ducussed the plan of action which 1 have 
just now mentioned. All the State 
Governments have acceptcd it and foi that, 
funds will be made available by the Plan
ning Commission to implement these pro
grammes' withih the State plans.

MR. SPEAKER : Question No. s i 5.

SHRI JYO TIRM O Y BOSU: May I 
draw your attention? You have made 
observations during Questicn Hour which 
are very unkind and have no lags to stand 
upon. Infact, yourutteranceshavemislrd 
the House. Rule 48, with regard to price 
of sugarcane, sub-rule 3 *. *.

M R. SPEAKER: I have read out the 
direction on the rule, the earlier Speakers 
have given. (Interruptions).

SHRI JYO TIRM O Y BOSU : Can a 
direction supersede the rule ?

MR. SPEAKER: No, it is only an ex
planation ; nothing more than that.

Conference of Town P h ia m
+

•a 17. SHRI M UKHTIAR SINGH 
M ALIK:

DR. SAROJINI MAHISHI :

Will the Minister of W ORKS AND 
HOUSING AND SUPPLY AND REHA
BILITATION be pleased to state:

(a) whether a meeting of Town Planners 
was held in New Delhi during the first week 
of November, 1978;

fb) if so, names and number ofperscnnel 
who participated in the conference; and

(c) the matters discussed and decisicns 
arrived at?

THE MINISTER OF W ORKS AND 
HOUSING AND SUPPLY AND REHA
BILITATION (SHRI SIKANDAR 
BAKHT) : (a) Yes, Sir.

(b) Thirty-five officers partiripted in the 
meeting. List of participants is placed cn 
the Table of the Sabha.

(c) A  statement giving the important 
items discussed and recommendations 
thereto is also placed on the Table of the 
Shbha.
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Liat of participants to thr meet of Chief Town Planners of States and Union Terriuries—held 
on gth November, 1978 in Vigyan Bhavan, New Delhi.|

*. Andhra Pradesh . . •
2. Assam • .  • •
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3. Bihar- • . •
4 . Gujarat • .
5. Haryana • >
6. Himachal Pradesh • .
7. Kerala . . . .
8. Karnataka

g. Madhya Pradesh 

to. Maharashtra

11. Nagaland . . . .

12. Orissa . . . .

13. Punjab . . . .

14. Rajasthan •

15. Tamil Nadu . . .

16 . Uttar Pradesh .  .  .

17. West Bengal . * •
18. Dadra & Nagar Haveli .

19. Delhi Development Authority

ao. Goa • • • •

51. Pondicherry • • •

Shri N. Venu Gopala Reddy, Director ot Town Planning 
ShriD. P. Nath,
Town Planner ana Ex. Officio Director of Town Plann

ing*
Shri R. L. Bawa, Chief Town Planner.
Shri D. G. Pandya, Senior Town Planner.
Shri J. C. Chopra, Senior Town Planner.
Snri R. K . Mehta, Town & Country Planner.
Shri K . Thomas Poulose, Senior Town Planner.
Shri N. Govindappa, Director of Town Planning.

Shri K . Kaplish, Chief Town Planner.

Shri J. G. Keskar, Director of Town Planning.

Shri S. B. Mitra, Senior Town Planner.

Shri D. R. K . Patnaik, Director ol T cvn  Firm ing.

ShriJ. S. Ghuman, Chief Town Planner.

ShriB. Kambo, Chief Town Planner & Arch. Adviserge

Shri V. T . Thurairaj, Director of Town Planning

ShriJ. P. Dube, Chief Town & Country Planner.

Shri C. Mazumdar, Chief Town Planner 
Shri D. D. Sunctankar, Associate Town Planner inchar 

of Town Planning.

1. Shri V. V. Bodas, Director Citj Planning.

2. Shri S. C. Gupta, Addl. Dirretor (Planning).

Shri S. P. Deshpande, Chief Town Planner.r 

Shri Martin Kolandai, Senior T» wn Planner.

Town and Country Planning Orga
nisation]

1. Shri S. S. Shafl, ChiefPlanner.

а. ShriB. N. Rahalkar, Town & Country 
Planner.

3 . ShriR. S. Chadha.EconomicPlannrr*
4 . Shri E. F. N. Ribeiro, Architect 

Planner.
«. Shri P. G. Vahangkar, Town &
' Country Planner.

б . Shri R. C. Gupta, Town & Country 
PI inner.

7. Shri R . I*  P- Sinha, Associate Town 
& Country Planner.

8 9*» i N. Ranganathan, Addl. Town
&  Country Planner.

9. Shri P. N. Dave, Senior Research 
Officer.

10. Shri S. S. Dutta, Senior Research 
Officer.

11. Shri M. B. Bhatia, Associate Indus
trial Economist.

12. Miss K.Idnani, Research Officer.

Ministry of Works aad Heoa’ctf.

1. Shri P. S. A. Surdarrm, Eiptily 
Secretary (U.D.).

2. Shri K . K . Saxena, D«&k Officer 
(UD.III).
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The important item* discussed in the meeting of the State Cheif T«wn Planners* and their 
recommendations are indicated below:

Items discussed Recommendations made

>(a) Protection and Preservation of the (a) All States and Union Territories enact appropriate 
natural setting and environment legislation and keep necessary funds <0 ensure that
around Archaeological Monuments areas around ancient monuments and historical placet
and Historical nlaces. are not spoiled and are adequately planned.

((b) C-ntral Schem: for Integrated Ur- (b) Stress be given to the availability of statutory com* 
b in D 'velopm-n tin M -tropolitan prehensive plans as the basis for integrated develop*
cities and Areas of NT itional Impor-J m-nt and a state level monitoring agency be set up in
tance.| association with the State Town Plannnig Department.

\(c) ';N itional Urbanisation Poicy. (?) Early formulation of a National Urbanisation Policy 
and increased financial allocation to urban area* 
particularly the small and medium towns.

■(d) Drcemial survey of urban land use; 
and evolving and adopting 'Nation, 
at Lmiu*e Policy’ .

(d) The need for decennial surveys of urban land use and 
that the first survey may synchronise with population 
census 1081.

(e) Integration of Rural Development 
Pro^ram-nM within a special plan 
frame.

(e) The State Town Country Planning Department and 
the Town & Country Planning Organisation, New 
Delhi,, may be involved in evolving a settlement system 
of basic villages, service village, service town and a 
market town— well in advance to help the State 
Governments in formulating policy decisions in this 
regard.

<f) D rvclopm-nt of National Inform (f) It was reiterated that all States should provide adequate 
tion Syrtrrn and establishment of funds for huilding up such information system at the
D ita Bink for each State. *tate level to aid urban and regional-planning and

locational decisions.;

(g) C  >nUitution of VI -tropolitan tram- (if) Eearly action be initiated to set up metropolitan 
port authorities in the m ‘tropolitan transport authorities and the subject of urban trans-
’ c, ‘ ' port be dealt with by the Central Ministry/State

Department dealing with urban development

(H) C^atton of State Urban Develop
ment fund and̂  earmarking of se
parate fundi tinder urban develop* 
m;nt program^*?* for ^develop
ment schemas art9 beautification 
programmes.

(h) An urban development fund be immediately set uP 
by all State Governments arid resources for contribu
tion towards this fund may be Indentified. The 
urban fund be operated by the State Town Planning 
Boards where they exist otherwise by State Town 
Planning Departments.
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SHRI M UKHTIAR SINGH M ALIK: 
Part(h) of the Items discussed say?:

“ Creation of State Urban Development 
fund and earmarking of separate 
funds under urban development 
programmes for redevelopment schemes, 
and beautification programmes."

Has any such fund lieen created for the 
development ol' the villages in the rural 
areas ?

SHRI SIKANDAR BAKHT : This is 
a recommendation made in the meeting 
of thr Town Planners. It is still under the 
consideration of the Government and this 
particular recommendation relates to the 
recommendations made to the State?.

SHRI M UKHTIAR SINGH MALIK: 
This is in rgard to urban development.

SHRI SIKANDAR BAKHT : These 
are only recommendations. These* re
commendations h a v e  been received bv the 
Government and they are under considera
tion. We have not yet been able to take 
any decision.

SHRI MUKHTIAR SINGH MALIK: 
It must be within the knowledge of the hon. 
Minister that there is a great"hue and c r y  
In the rural areas because the Town and 

t Country Planning Department in the State 
acquirres very fertile land for setting up of 
markets, industries anrl new townships. 
Will the turn. Minister d ire ct the Town a n d  
Country Planning Departments in the 
States to acquire only barren land and not 

fertile land, for this purpose ?

Mr. Speaker, as industries are very im
portant. agriculture is also very important 
and some of the cultivate- s are deprived of 
their whole holdings when the Town and 
Country Planning Department acquire 
their lands for the setting up of new indus
tries. Will the Minister give directions to 
that effect to the Town and Country Plan
ning Department ?

SHRI SIKANDAR BAKHT : Sir, 
housing is a subject which is in the State 
sector and this acquisition of land is done, 
in fact, directly by the State* themselves. 
The question of direction hardly arises, 
but I have noted thr suggestion of the hon. 
Member and I will try to see what can be 
done in this regard.

DR. KARAN SINGH : Sir, with the 
growth in population and the increasing 
urbaisation of the country, this whole ques
tion of town planning has become one of 
national importance. All sorts of unplanned 
townships are coming up throughout 
this country which are really going to create 
tremendous problems in the twenty-first 
century- I* the hon. Minister considering

any series of clear guidelines to the States to 
that now that this new development is 
taking place tb initio there should be some 
planning, or are we sitting hack aad 
allowing this unplanned growth to go?

SHRI SIKANDAR BAKHT : With due 
apologies I do not think that this question, 
arises from the oiiginal question atJced, but 
still I would like to say that the Govern
ment is very much aware of the problem 
pointed out. by thr hon. Member and we 
have alrcadv tried to identify seme tmall 
towns for development, we have round 
about 400 small towns with a populatk n off 
one lakh to two lakhi. We think that this 
population should be evenly distributed 
throughout the country. We have identi
fied three towns for development and for 
the provision of complete infrastructute so 
that those counter-niagnatrs arc provided 
in those small towns which are attracting 
people to the bigger cities and that, I think 
should be able to chcck the unplanned 
growth of {.mallei towns.

DR. St1 SHII-A NAYAR : Sir, many 
years ago seme of these cnnctpts were 
talked about and discuss* d and it wan alto 
decided that there should be certain Lrctd 
guidelines for not only the ttwns, but aho 
the villages. So many villages get warh< d 
off by the flo< ds. They aie again built in 
the some haphazard fashion. Would 
the hon. Minister please give us sr me idea 
of how soon some of these concepts can be 
put into practice? Any new const*urtim 
should not be done in a haphazard fa.*liiorr 
and guidelines from the Centre which havr 
been talked of for. God knows how many 
years— I was in charge of thin Department 
in 196a and from then onwards all these 
concepts are here, but nothing seems to 
have actually been put into practiee. Can 
we hope that some of these concepts will br 
put into practice in the near future*

SHRI SIKANDAR BAKHT 1 Since 
the hon. Member haa already had the 
experience of being in charge of this De
partment, she must have given guidelines 
herself. But I just would like to say that 
again the Centre can only make suggestions 
or make recommendations. The things 
have to be carried out by the State Gov
ernments themselves. We are trying our 
best to make it an organised effort ana that 
development should take place in an orga
nised manner.

MR. SPEAKER : Question No. 018.

SHRI JYOTIRM OY BOSU : Sir, I  
rise on a point of order.

MR. SPEAKER : This is the fourth 
time you are rising on a point of order.
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Q  ic ition No. a 18 —The Questioner is not 
here. Q . N). 2i9-~Tbe questioner ia adt 
h<;re . Q,. N >. as»o The questioner is not 
litre. N jw, Question No. 221.

I w ld h s 'i  M raam tots ia K a s k ta ^ u

+

•aai. SHRIMATI PARVATI DBVIs 
SHRI ISHWAR CHAUDHRY:

WU1 die Minister OF EDUCATION 
SOCIAL WELFARE AND CULTURE 
be pleased to state:

(a) whether it is a fact that two of 
Buddhist's holiest places located in Kushi- 
tiagar (U.P.), the temple where Gautam 
Buddha attained nirvana and the giant 
circular stupa standing on the spot where 
his mortal remains were cremated are 
linking because of water-logging and re
curring floods in the area J

(b) whether it is also a fact that the 
main danger to the monuments is from the 
rising sub-soil water table and the ycear 
round waterlogging, contributed by many 
small riven; and rivulets around which join 
the river Gandak; and

if si, whether Government propose 
to a lip t sophisticate! engineering techni- 
-q jeslike the one employed in Mohan jodaro 
-excavation sites >

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUNDER) :

(a) There is no report of sinking of the 
Ramibhira stupa and the Nirvana Tem
ple and the attached stupa, situated on an 

elevated platform at Kushinagar.

(b) In the low laying excavated remains, 
w»t?r-log5[ing has been noticed which is 
d j  ; t-> s-ai-mal rains and rise in the subsoil 
water table. The accumulated water is 
being pumped out periodically at present.

' (c) The situaton, now obtaining at the 
mte, does not warrant any sophisticated 
technique to bs adopted, in view of the 
actions already taken in respect of the safety 
c 1 the stupa under renovation. However, 
1< wernmsnt will take appropriate steps, 
» ien situmtion so warrants.
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DR. PRATAP CHANDRA CHUNDER: 
I have already said that repairs are being 
done and the expenditure incurred year- 
wise for carrying out special repairs and 
maintenance of these monuments are as 
follows:

Year Special Annual
Repairs Repairs

*975-76 • • R* 31,895 R*. 13.79a

*976-77 • • R*. 61,039 Rs. 9,791

1977.78 . . Rs. 27,496 Rs. 8,743

Provision of Rs. 60,000 for special repairs 
and Rs. 20,000 for annual repairs has been 
provided in the current year.

MR. SPEAKER : Is it the opinion 
given by. the experts ?

DR. PRATAP CHANDRA CHUNDER: 
I have already said that it has been found 
that there is no substantial report of sinking. 
Because they are low-lying areas there js 
water-logging due to seasonsal rain and 
the sub-toil water table is also arising.

Therefore unless some construction is 
made in the rivers in the neighbourhood, 
this danger will be there. So, maintenance 
and special repairs are being done.
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